Removal of waste material from Union Carbide Plant

T#374. SHRI SHIVANAND TIWARI: Will the Minister of ENVIRONMENT AND FORESTS be

pleased o state:

(a) whether it is & fact that remains of Union Carbide Plant, which was damaged 25 years

ago in a tragedy, are slill lying in Bhopal ;
(b if so, the details thersof;
(2} whether these remaing are dangerous for human beings;

(d) if so, Government's reaction thereto and whether a decision has been taken to remove

these remaings; and
(e) ifso, by when and to which place they would be taken away?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
JAIRAM RAMESH): (&) to (&) The High Court of Madhya Pradesh wige its arder dated 30th March,
2006 constituted a Task Force under the. chairmanship of Secretary (Chemicals & Petrochemicals)
for removal of toxic wastes from the farmer Union Carbide Flant gite in Bhapal. The Task Force
assigned the work of studying the issue of decontamination and dismantling of the former Union
Carbice Plant to the Indian Institute of Chemical Technology (IICT), Hyderabad. ICT submitted its
report in February, 2010, 1ICT has estimated that 1500 MT of the corroded plant and structures are
contaminated and ursafe. It has recommended that these may be dismantled and that the
uncontaminated waste metal may be sent to re-rolling mille while other contaminated waste must be
buried in a secured landfill. Currently, as per the decision of the Union Cabinet, this report, along
with reparts of National Environmental Engineering Research Institute (NEERI), Nagpur and Nation
Geo-physical Research Institute (NGRI), Hyderabad related to the remediation of the contaminated

site and dispozal of toxic waste, ig being peer reviewed.

The resporsibility of remediation actions related to Bhopal Gas leak Dizaster has been
entrusted to the Government of Madhya Pradesh. Action is, therefore, to be taken by Government of
Madhya Pradesh to dsmantle the contaminated structure. An Owersight Committee has been
constituted by the Ministry of Environment and Faorests (MoEF) to provide oversight and suppart to

the Government of Madhya Pradesh in taking the necessary remedial actions.

TOriginal notice of the guestion was received in Hindi.
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